
Central Admin:istrative Tribunal. Principal Bench

0A-75«t/99

OA-780/99
OA-830/99

OA-^A/99 ,
MA-860/99.
OA^1017/99.
MA'-§26/99.

MA-731/9q. with OA 908/99. OA-779/99 MA-74^/99-/:^;
MA-745/99. OA-787/99. ma"s37^9^"'
MA-7'^0/^'7, OA-862/99 MA-Bi5/99, OA-877/99
MA^84/99. OA-898/99 CP 224/99 MA-8B1/99. OA-908m--
OA 953/99 MA-893/99. OA-955/99, OA"998/99

OA-1 0 2 0 / 9 9 MA-^ 16/99
MA-1%1/99.OA-1246/99

iUST'
•jA^CxT

trLr!

-F-'l.

y-ziii

r-l.
m r C

OA-1318/99. UA-1415/99.

New Delhi this the fVT day of SeptlS?hT"Mll^
3V

Hon ble Shri S.R. Adige, Vice Chalfm&h (A)
Hon ble Shri Kuldip Singh, MembeK (J)

OA 754/99
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Smt. Vijay Kumar 1 w/o Sh. M. Kr^
r/o WZ-1 326.Nangal Raya,
0 Block, New Delhi.

Mr. Mohit Munjal S/o
r/o 2/144,Geeta Colony.
Delhi.

Mr. Anil Kumar i/d-Ram Pal
r/o H-6, Radheypuri. Krishna.Hagdr, ' "
Delhi.

a:- Nag&r,. "Ap-.

T:c&. •:

Ms Usha d/o late Shri M.L.MahQal^
r/o 1 168, Gulabi Bagh. Delhi.

f t'-..'
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Ms Sonia Dawar d/d Sh. V.K.
r/o No. 4. Malka Qanj,
Delhi.

Oawar,

Ms Kusum Lata d/o Balbir Singh,
r/o C-41 , Karampura, New Delhi.

Ms Neeraj Malik w/o-Shri
r/o WZ 659, Sadh Nagar,
Palam Colony, NewDelhi.

Malik,
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Ms Mamta Vashishat d/o Shri t.R. Vashishat,;
r/o 24-A, Laxmi Garden, ,,. , .», ,
Nazafgarh, New Delhi.

Shri Raj Singh s/o Shri Gian' Chand, f
r/o 45, ChiragDelhi,
New Delhi - 17. ;

Shri Rakesh Sharma s/o Shri J.L,Sharma,
r/o 444 Chirag Delhi, 1
New Delhi - 17. . • ' . ,-T

Ms Mukesh Dahya w/o Sh. Lokender Singh,
r/o D-5, SatyaWati Nagar,
Delhi. i . . . Applicants
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Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,
R.'o 4/272A, St. No. 5, Bihari Colony,
Shahdara, Delhi-32.

AactSsaini w/o Sh.-Dinesh Sainl.
Kabul Lines, *

Del h i -~Ca ri f t.
^7-kf '

Kumar Sharma s/o Sh. R.K.
{f^7"^^R/o A-1 /227A Keshavpuram.

b^iS7^^8??lks4\'feiE y.'^--2-: ' • ■. r.,- 1 I- a i_ . . s

Sharma

1^1 -  Shabib ul-Hassan s/o Mr. M.S. Hassan,|^^^s^^:7.^s5S^/.£)rGhafoor Nagar,
"elhl.JS.

P~H8 Abul Fazal Enclave,
• Nager* Delhi-25.

Gupta w/o Sh. Dinesh Kumar,
A/56B Phase-II Ashok Vihar,

Delhi-52-.L
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^r_Mf.idWla Gupta d/o Shri D.V.Gupta,
i?/c>"4 '^~P/ E Cha j jupur Colony,

b.imp ur-i-Shahdara*"  • Pej;]|^2. 1
.. Ms.7An ju Bajaj d/o Shri C.B. Bajaj,

R/o Qr-Ii A/15A Janak Purl,
vH?w-piehi-58.

San^ay Kumar s/o Gajraj Singh,
:.R/o 255 Pitampura Village.
Delhi-34.
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Ms. \Sunita Sharma d/o Shri B.K.Sharma,
R/o'.16]/2 Thomson Road Railway Colony'
New Delhi.

Ms. . Qeepa Aggarwai w/o Sh. Rajesh Aggarwal.
R/o ]P.75, Maruti Vihar,
ChaKarpur, Gurgaon.

Ms. Marnta Saroha w/o Sh. Rajiv Kumar,
R/o B-7 Krishi Vihar,
New Delhi-48.

Ms. Satya Sharma w/o Shri Deepak Sharma.
R/o F-16, Ward-I, Mehrauli
Ne« Delhl-30, . . . . Applicants

Versus

ysovernMent-of. nct of Delhi
JPnouo^the^Dlrector of Education, Delhi

Respondents
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Mrs, Meeria Arora w/o Shri Ved Parkash
R/o 1959 Outram Lines,
Kingsway Camp, Delhi .
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2.

Government of NCT Delhi
through its Chief SecretarvT-
5, Sham Nath Marg,
Delhi.

Director of Education,
Govt. of NCT Delhi,
5, Sham Nath Marg, - -
Delhi-SA.
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. Shallu Gupta w/o B. §; &!« M-' ^
R/o A60/B Azadpur, Delhi'^33r- ^ ■^-

Ms. Munni Gupta w/o Sh. Rewati Raman,
R/o 0-80/6 Pandav Nagar,
0pp. Mother Diai
Delhi-92,

Anil Kumar s/o Shri MunSh^:lf^inhr^^:-::^tii«f^^SSSS^^te
R/o 882-A, ' Lampur Road,
Banker. Delhi. " - ———

Ms. Seema Garg d/o Shr 1 V. f?;. Garg, o
R/o D-32, R.P. Road,
Adarsh Nagar, Extension,
Delhi-33.

I

Ms. Sudesh w/o Sh. C.M.Arya,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85.

Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 16^ Tarur Enclave,
Pitampura, Delhi. '

7. Ms. Gurvinder Jeet Kaur
' R/o 67-B, New Township Badarpur,

New Delhi-^f A.

8. Ms. Neeta Pant w/o Sh. Anil Pant
R/o BG-5A/.1 AD, Paschim Vihar,
New Delhi. "  - ■ M.--

Mahendra Nath Jha s/o Shri B.D, Jha.
R/o B-478 Timarpur Delhi Admn. Flats,
Delhi-5A,
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18,

19,

20,
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26.

27.
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Yunus Khan s/o Sh. Nanney Khan,
R/o K-6'tf Abul Fazal Enclave,
New Delhi-25,

Ms. Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-7/294 Sector-I6,
Rotiini, Delhi-BS.

Manish Kumar Bansal s/o.-iSh'.'^-Kr.Ki.i^^f^^^^
R/o c-450 Saraswatl Vihar,V--R/

_ j- j.----s*-

De 1 h i - 3 .
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Surender Kumar s/o Sh. Raghunath, '
R/o 555 Gulabi Bagh. .
Del hi--7. ■ ■• • •

Ms, Monika Mukhya d/o Sh,-T.C
R/o 1216-A Rani Bagh,
Delhi-3A. . h'-'; ■ i.^r:

Ms. Suman Nagpal d/6; sHi'%wLVJ||dOPS^
R/o 2^-110 West Patel"3Nad|tb>^-^?i;
New Delhi-B.

Ms,
R/o
New Delhi^lB,

Vidisha Sharma w/b^Sn||VAk|^sh ■ VashishaJi^^j^
A-107 Shankar GArdehj

•-^-25Sl;- >i.V.

Ms.
R/o

Gitika d/o Shri PrltaKrVDS^^^^J:f■
H3-A, B.C. Block,

Shalimar Bagh, ' -..■l-"- ^ "■
New Delhi!"

.i, V%-

Ms, Saroj Bhatia s/o Sh,;
R/o 1 1A-Ei St, No,7 i
East Moti' Bagh,
Sarai Rohilla,
New Delhi-7. f

r-H "'S^^

Ms, Meenak
R/o, 203/1
Delhi.

Ms, Rashffii-w/o Sht
R/o 591/3 Mehraui;
New Delhi-30.
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ikshi w/o Shri Mifibj WadhwaV&:=VV^5p;0^^^|||i:|;H^
I , Pkt. A. 3, See'jb-ap^^tr. ftbHil^iv •

Viffilesh w/o Sh,
86/3, Sector-I, PlisHl) VlHarj

Ms.
R/o
New Delhi.

Ms, SUshma Chaushan
R/o 97-D, .Secto
New Delhi-1.

shan d/o-^Shri'Laiia PhasRad|S;||!i;":;;?;'N^
r-lVi' B.,.}(|:fev"'^lih&, ■'

Vinod Bharti s/o Sh. Devi bass,
C-408/A St. No. 1 7j,.. Bha jahpura.

Sh.
R/o
Delhi-B3.

Ra jeshiVashlshth
R/o l4, Bhai Parmahahd^S^^h1/^&SlM%^!^^1'll^
Ms, Madu Bala w/o Sh'i!-Gajehdar: Singh
R/o Village & P.O. AlipVih, ' ' ■
Delhi-36. = S;

m.
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N-C. Versus

GovernmerrL of NCT of Delhi
>. Through; The Director of Education, Delhi,

Old Secretariat, Delhi,

if^^OA 8Q1/??

V' ••■ Mrs. Adarsh Shafma w/o Sha.B.L. SharrftS^^p
R/o E-151-E Ashok Vihar," Phase-I
Delhi-52.

.  , RespoiTd^ts^2:'""^'^i^
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Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
Old SEcretariat, Delhi,

OA 955/99 ^ ^
Ms. Bhawna Munjal
K-231-32 Jahangir Puri,
New Delhi.e
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Government of NCT of Delhi .M^ ': '.
The Principal Secretary (E'dUd'ati'bh ) i ■
Old Secretariat,
Delhi,

Director of Education.
Directorate of Educatioin,
Govt. of NCT of Delhi.
Old Secretariat,
Delhi,

Dy, Director of Education.
District North West,
Hakikat Nagar,
New Delhi,

. .Applicant.
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OA 1415/99

Mrs. Dimple Anand d/o Sh. Shyam Lai Anand,
School G,G,S.C. , S.U, Block.
Pitampura. Delhi,

Versus

, . .Applleant

Government of NCT Delhi throughThe Director of Education, Directorate of Education,
Old Secretariat,
Delhi-54, . . . Respondents
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Ms. Meenakshi d/o Shri ohi l>rakash.
6Ji/o WE-626 Nangal Raya.S.ik <

"New Delhi. c;
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Govt. of NCT of Delhi
Director Education

(Old Secretariate),
Delhi.

through

Deputy Director
District South,

New DeDii .

of Education,'"'"'
Defence Colony,

OA 1Q31 of 1999

Smt. Pushp Lata w/o Sh
R/o U-13A Vijay Nagar,
Narela, Delhi-AO.e

Yogesh Kumar,
Lampur Road,

Versus

A.

Government of NCT of Delhi thhbuOhiT
its Chief Secretary,
5, Shamnath Marg Delhi.

Director of Education, =
Directorate of Education,

Old Sectt., Delhi.

Deputy Director of Education
(North-West District)

Hakikat Nagar, Delhi.

Principal,
Sarvodaya Kanya VidayalaVa,
Bakhtawarpuri Dellhi.

.K-
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OA 787/99

Miss Mamta Ahuja
Ex. TGT Delhi Admn.

R/o J-1 1/71A, Rajouri Garden,
New Delhi.
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Versus

Govt. of NCT of Delhi,
through its Chief Secretary,
5, Shamnath Mahg,' Delhi,

OA 998/99

1 ,

Director of Education,
Old Sectt,, Govt, of NCt of
Alipur Road, Delhi.
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Rajesh Khaneja s/o A. C. Khahe ja,"
r/o 5D, Ravi Appts,, "
Vikaspuri, Delhi. , '

Bimla d/o KarSh.^indh, '
r/o F-IOB/U Sadh Nagar-lifi
New Delhi. .' "r-?
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13.
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Shashi Gangwar d/o R.S. Gangwar,
r/o 85. Sahyog Appt. »Mayur Vihar,
Delhi,

Ruchi Jain d/o K.S. Jainj

m
;'"L

97
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Monika d/o Kuldeep Ra
r/oM-lAB Meterological Comple.y,
Lodhi Road, New Delhi.

Net Ram s/o Bansi Lalj
r/o K-386, Mangolpuri,
Delhi. '7 ̂' " >'»

:> ■ ■ ' •-. ■" •- . V- . x

Anju Bala w/o Raj Kutnar:iSethiift^i^>'^g^^
r/o A-55, Gulab Bagh, Mohan'.
Uttam Nagar♦ New Delhi* ^.^ir 'i

Mamta Saini d/o S. .
r/o A-229, New Ranjeet- '
Near Satyam Cinema,New

Vandana Garg w/(
r/o 1/22.5/9, Chii
Sadar Bazar, Delhi Cahtt'/^l"
New Delhi. - . I ^

Kukhtar. Ali s/o Faujdar Ali*?
r/.o E-52, Jamia Nagar, New Delhi."

Khuwaid-ur-Rehman Khan
s/o Mufeez-ur-Rehman, ' 'i?.
r/o 20 Gafoor Nagar, Jamia Nagar,
New Delhi. . ,

■cr» ^rsA

r/o B-6/ 31-32, Sector ho.
Rohini Delhi.

7,

Sonika Dudani d/o Ramesh Dudani, •,
r/o I28B, Sunlight Colonyj
Ashram, DDA Flats, NeW Delhi. _

Dinesh Kumar s/o Vijehdeh kUmkV,
r/ol 7/17, Yudhishter Galij
Vishwas Nagar, Shahdaraj ■. DelhiT

Samina Begum d/o Syed Htlssaih,
r/o 192/2A Zakir Nagar, .NeW Delhi*

Versus

Govt. of NOT of Delhi,
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4.

5.
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7.
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10.

! 1 .

1 2

13,

s

Miss Shalu

r/o 1/772,
Shokur Pur

Sharmad/o B.D.Sharma,
Rishi Nagar,
Delhi,

Miss Geeta Bhardwaj d/o Chatr0iil|3Shi£fef^
r/o A-56, New Friends Colony
Mundka, Delhi.

Miss Rakhi d/o
r/o 21/65, Old
New Delhi.
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K
- . TV -

:Tji

Yoginder
Rajinder

Nathvald,
Nagar, .

.53-'

-•* -«py' V-.. -
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Mrs. Manju Rani Sharma w/o Ram Dhan Sharma,
r/o 10196/3, Jhandewaca Mandir,
Paharganj, New Delhi.

Miss Asha Kukari d/o Harish ChShder, ' ̂  ̂
r/o J-I9/A, Ramesh Nagar,
New Delhi,

Mrs.

r/o
New

SS'-
Tier CT::

5^'

fli

Usha Kumari w/o Harish Chanderi;-
J-19/A, Ramesh Nagar, .
Delhi. , . ^ -

• 'V

-J-lS -irr -

turrvi

Mrs. Shak

r/ol B
New Del

Mrs. Savita Dua W/
r/o 28A, Kalkaji

w/o Mr. Sah5ee^Klai^^'x^;^!3
.  New Delhi.4f|;;yr;3ii|8

Reena Malawliya w/o
r/o 98, Premgali No.
Kotla MubarikpUr.

H.L.Mallilj

I.

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o B.No. 7. Q.No. A,
Type-Ill, CRPF jharoda Kalah,
New Delhi.
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9?^•i-C.

• T Tw-fei-.

■

I; v

Anupam d/o
r/o N-556,
R. K. Puram,

Joginder Kumar
Sector 9,
New Delhi.

Vrjji.-f -- ,1,

Pratibha Chahard/o Sher Sihgh, 61i"ahdr,-
r/o Type III/40, North West, 9:'
Moti Bagh, New Delhi.

1 A.

15.

Jay Krishna Jha s/o S.Mahanth
r/oShri Lai Bahadur S.S.VI.,'
Dyapitha, Katwaria Saria,
H.S.R. No. 33, New Delhi.'- ..

'W

Raj Rani Dua d/o Ishwar Dutt
r/o A9/3B, Sector - II,
DIZ, Area. NeW Delhi. T

•r

Jha,
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19.

20 .

21 .

22 ,

2^.

R u c h i i" i J o s f"! i d / o D. C . J o s h i.
[■ ' n u Q ' 3 P , Sector -II ,
D. I . 2 . ^ I" 83 . New De 1 h i.

Mernu Sharma w/o Ashok KUmar Mudgal ,
_r/o 5?» Vishal Colony» ■
.Nai Basti , Nangloi» New" DeThr, .

Indu Chowdhary d/o C. I*!. Chowdharv,
TGT (HindiO, G.P.SSS. U Block,
Mango: oar i.

Veena Rarii r/o Vasant Kunj, New Delhi.

Daruhshan Khan s,/o Mr. Salamat Khan»
.Asstt. Teacheri RVS, R. ,K; Puram.
Sector II, New Delhi.

Miss Meenu Bhagat d/o C.L. Bhagat,
r/o A-22, M.I.T. Flats, Phase-I,
Katwaria Sarai, New Delhi.

Shreesht Kumar Jha s/o Yog Narayan Jha,
r/o Sanskrit Vidyapeeth, New Delhi.

Rajni d/o Milkhi Ram,
r/o H.No. 30, Sawan Park,
.As!!ok Vihar—III, Delhi. . . .Applicants

Versus

Govt. of N.C.T. o1 Delhi through

! . Secretary Education,
Govt. of N.C.T. of Delhi,
Old Secretariat, Delhi.

2. Director of Education,
Govt. of N.C.T. of Delhi,
Old Secretariat, Delhi,

O.A 1316/9°

! - , Ms. Mukesli Kumari d/o Shri J.N.Sharrna,
'  r/o V-185/5, .A!~vind Nagai ' ,

Ghcmds, Dellii.

Ms Raju Malhotra d/o D.L.MaIhotra.
r/o C3A/10lC,Janakpuri,
New De1h i.

-• Ms Mo.nida Wadhwan d/o R.K. Wadhawan,
r/o 190, Rameshwar Nagar,St.No. 5,
■Aya.dpur , Delhi.

Ms Hemanti w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar,
Delhi.

5' Ms Anjana Gauba w/o C.S.Galjba.
r/o 18-C, MU Block, Pitampura,
Delhi,

Res pon doii ts
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lo

,. f 6, Ms Heml&ta w/o Vidys Segar,
r/o WZ-i^fBE, Possirigipur ,
Janakpuri, New Delhi.

Mc Rajwanti w/o Mehf Sirigf!,
r/o MIG 192, Pkt A. 3,

j$e<

/jCVinoicK^rul^
:_. r /o B^?24, Jahangi r pur'i,

Del hi -

^oBinX;^ P^Ihi»,

b

10.

... Dinesh Kumar Jha s/oH,B.Jha,
r/o 193E.. Sector IV,
Pushp Vihar, New Delhi.

Ms Sumal Late d/o K,S. Bhardwaj,
r/o village Mubarakpur Dabas,
P.O. Ramikhedai Delhi.

versus

Govt. of NCT of Delhi through

i  ...

OA 1020/QQ

)  .

—Jhe_Di,rector of Education.
Old Sectt, Delhi.

Smt. Meena Kumari,
TGT (N.Science

G.B.SSS K-IIi Mangol Puri,
Delhi.

Applicants

. Respondents

/
v'-

Smt Savita Dabas

TGT(N.Science \ SKV.Mundka,
De 11! i.

Smt. Sunitci Tyagi,
TGT (Hindi),SKV, Mundka,
Delhi.

Mi-ss Anju Arya,
TGT (Maths), SKV, Railway Colony,
Tughlak.abad, Delhi. .Applicants

Vo r c 1 1 -c.

Govt. of NCT of Delhi throug.h
Seore tar y,

5, Shamnath Ma-o, k-;

nTre'"tor of Education-

Directorate Education,
Govt. of NCT of Delhi,
5, Shamnath Marg, Delhi.

no.nuty .rDirector».

Directorate of Education,
V. _ J5ovt...jpf NCT ..of. Delhi ,

... 5, Shamnath Marg, Delhi,. .  . ".'Respond 00 ts-
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^  OA 953/QQ

■M
7

e:.;

(i:

5.

-■e,

>  ?.

0 .

Ms Veens Kumari w/o SuKhbir Sinch Oanar
R/o A-]e/25A. PasGhim Vihar
New Delhi.

Ms Parina Sharme d/o N.R. Sharms
r/o B-i70. Derawal Nag==>r

•'•r/o C-B/IPIA Lawerence f?n«H -
De 1 f'! -i.

Ms Geeta Devi w/,o Surender kau-^^hik
r/o A-A/22. Sector IV. Rohini.
Del hi.

Ms Arnta Sethi w/o Sandeep Sethi
R/o A-17, Kirti Nagar
New Delhi.

«ehlawat.r/o 1989. Gang Meer Khan
Daryaganj. Delhi,

Aonihotri,R, o 132, Vidya Vihar. Sector 9,
Rohini, Delhi.

Ms Dimple Prasad w/o Ashok Rrasari
r/o 18, Gangotri Aopt, . F-Block
Vlkaspu^•i. Delhi-.-

• •Applicants

Versus

OA -

Govt. of NCT of Delhi thmugh
The Director Education.
Old Secretariat. Delhi.'

! ng3/QQ
.Respondents

7y.

Sunil Gaur s/o Shri I.s, Ganp.
r/o U qr, 6autarn Co1'"m-'v
Na r e 1 a De 1 h i .

!  Seema Mann h/o shri V.P.Mann
r/o A 20. Kewal Park Pvt-n
Delhi. ■ ^

Applicants

1 .

3.

Ver sus

Oelhi throogrIts Chief Secretary,
Sha.mr.'ath Marg Delhi-

Director of Educatir^n
Diyctorate of Education,
Old Sectt. . Delhi.

Deputy Director of Education
(North West District;

..Hakikat Nagar, Delhi,



n

OA 953/QQ

! . Ms Veene Ku.ma-i w/o Sukhbir Singh Dage-
R/o A-1B/25A. Paschim Vihsr ,
New Delhi.

Ms Ps! ins Shsrnris d/o Ni R. Sharma
r/o B-170, Derawal Nagar,
rOpp. iWQdgl

r/o C-8/191A Lawerence Road
Ho "1 h i

' !r1SS-l

5.

6.

7.

Ms Geeta Devi w/.o Surender kaushik,
r/o A-A/??, Sector IV, Rohini.
Delhi,

Ms Anita. Sethi w/o Sandeep Sethi.
R/o A-17. Kirti Nagar,
New Delhi.

Mehlawat,r/o 1989. GanD Meer Khan
Daryaganj. Delhi,

Ms Anju Sha.rma w/o Rajiv Agnihotri-
R/o 132. Vidya Vihar, Sector 9. ' -
Rohini. Delhi, ' , -v-O

Ms Dimple Prasad w/o Ashok Prasad,
r/o 18. Gangotri Appt., F-Block,
Vikaspuri. Delhi,

i Applicants

Vers us

OA

Govt, of NOT of Delhi throunh
The Director Education,
Old Secretariat, Delhi'

1033/99

.Responden ts

Sunil Gaur
r  I

'O Shri 1,8. Gaur
r/o U A6, Gautam Colonv
Na r"ela Del hi,

Seema Mann d/o Shri V.P.Mann
r.'O A 20, Kewal Park Fvtr,
De1h i. ■ ' '

Appiioan ts

1 ,

3.

Ver sus

Government Of NOT of Delhi through
^  ■ Chief S e C' r e t a .r y

Shamnath Marg Delhi

Director of Education
of Educatior,,

Old Sectt.. Delhi.

pirector of Education
(North 'West District)
Hakikat Nagar, Delhi,
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v.©

/

7^'

A. Pr incipal,
Sarvodaya Kanya Vidayalaya,

Kutub Garh.Delhi - 39.

? . - Ms Neena Mittal w/o O. K. Mittal,
R/o 30?, Anupam Apgr trriants,

East of Arjun Nagar. Shahdara,
Delhi.

2. .. M; Sadhna Sharma w/o H.C, Sharma,
r/o 2A, Vijay Block,

''' La.xmi Nagar, Delhi.

3. Ms Geeta w/o Pawan Kumar,
r/o BE 22, Shalimar .Bagh (West),
Delhi - * - 'X - " •.

Raghvendra Prapanna s/o Awad Kishore Mishra,
r/o 239, Bharat Nagar, Delhi.

5. Ms Ranjana Rani Bhardwaj w/o Shyam Sunder,
r/o ] 22-A/1 0, Gautarn Nagar. New Delhi:,

6. Ms Alka Dayal d/o Padam Dayal,
r/o C 11/159, West Enclave,

_  Pitampura, Delhi.

/• Ms Kamlesh Sharma w/o Rejesh Verma,
r/o H-367, Nanakpura, New Delhi.

8. Ms Umesh Lata d/o R.R.Aggarwa1,
r/o 256—B, St. No. 2, Bhola Nath Nagar,
Shahdara, Delhi.

Ms Rajni Ku.mara w/o Sh, Vikas Kumara,
r/o II-G-??, Lajpat Nagar - II.
.New De 1 fi i .

10. Ms Harmeet Kaur w/o Bhupinder Singh,
r/o 2024, G"Ta5i R^nh.

Delhi. . . . . .App 1 icants
I

versus

Govt, of N.C.T. Delhi through

The Director of Education, Delhi.
Old Secretarriat, Delhi. . ...Respondents

OA 81 1 ./99

'• Smt. Parveen Bhardwaj,
r/o 339, VPO Nangal Thakran, Delhi.

^ Smt, Babita Sharma,
r/o 231, Katewara, Delhi.

3. .. — __ Km Savita d/o Sh. Mahavir Singh,
l?5,.Kamardl Nagar, Delhi. ...Applicants
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(i

-.-ilrr-

Government of NCI of Delhi through
its Chief Secretary.
5, Shamnath Marg Delhi.

C

-, -t-i

Direcferat^ of iE^ucatlorii^
Old Sectt^ . Delhi.

Deputy Director of Education
(North-West District)
Hakikat Nagar, Delhi.

OA 898/99

I  .

2._ — .-•-

3.

!0

— t:

Ms Hem Lata Jain d/o Sh. J.B.Jain,
r/o C-4/129-30, Sector 6, Rohini,Delhi.

-Renu Singhal d/o Shri S.K.Singhal,
r/o 120, Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darya Ganj,
New Delhi. - , -

Shri Satish Kumar Yadav s/o Sh. AttarSingh Yadav -
r/o H.No. 9^/2, Gali No, 1 , Libaspur, Samaipur,Delhi.

Sadhna Mehra d/o Sh. M.M.Anand,
r/o 4/32^, Br-olanath Nagar, Shahdara,
Delhi.

Sapna Jain d/o Shri S.P.Jain,
r/o X/2362, Gali No. 1 ! . Raghubirpura-II,
Gandhi Nagar, Delhi.

Rajni Saini d/o Shri R.S. Saini,
r/o .A-1 /266-.A, Uttam Nagar, New Delhi.

Poonam Tanwar w/o Sh.Yogesh Verma,
r/o RZ-42, B Block, Kailashpuri,
New Delhi.

Mamta Yadav w/o Sh. Munish Yadav.
r/o 3173, Barwala Chowk,
Paheri Dhiraj, Delhi.

Kamlesh Devi d/o Sube Singh,
r/o village & PO Majra Daba<
Delhi.

Versus

Govt. of NOT of Delhi through

The Director of Education. Delhi,
Directorate of Education,
Old Secretariat, Delhi.

.Appl i can ts

Respondents
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O A T? Q / 9 9

!  P>! t» ir. Dr V i O' ■ C S . RSfl! Chcifid^f .

r / o W Z 6 3 ̂4 - A. Ms d i P li r , V i 1 i s Q? Dp 1 h i .

•  3®uat !?am s/p' STi 'Naf/ai
■  f/o F-60, Ban Nag"ar,'New ^I'hi. ■

5 . L'iT)£ c: r- i d / o S h . Du r gs Singh,
!  •' o C - ? , K h s 31 s A p a!' P rn 8 fi t s .

Gsgsn Vihsr Extn. Dplhi^

A. Sun its Bhsmbaui w-'o Rajiv Phambaui
d/o L-I/175-B. DDA Flats. Kalkaji/

-  New Delhi.

5. Sandeep Kumar s/o Sh. O.M; Sharma.
r/o B-639, Sudershay Park, New Delhi.

6. Geeta Rani w/o Rahul Kumar Singh,
r/o E-599iWest Vinod Nagar, Gali No. 10,
New Delhi.

j

7. Neeraj d/o S-hri B.D, Sharma.
,  r/o House No. 413. Sector 9 R.K.Puram.
New Delhi.

8. Stialini w/o Sanjeev Aggarwal,
r/o C-3/22, Janakpuri, New Delhi.

9. Uma Prakash d/o Shri Rangaswamy,
'/- 0-2/78. DD.A Flats, Kalkaji, New Delhi

!0. Kusumlata d/o Shri Manwar Singh,
r/o FvZ 726/A j Pur an Nagar. Pa lam Colony,
New Delhi.

1 1 . Kailesh Veti w/o Munesh Kumar ,
r/o T-498/C. Kotla Mubarikpur,
Gurudwa^a Road. Khe.'^pur New Dei-i

12. Sumeet Kaur w/o Sh. Marpreet Sinot.
r/o 17/9, Punjabi Bagh, New Delhi.

13. ';Tarvlnder Kaur w/o Chanpreet Sinoh
/  r/o .A-2/126, Janak Puri. New Delhi.

14. Sunita Sharma

W/o Shri Joginder Shar.Tia
R/- 2/152 Subash Nagar,
New Delh i.

15. Sonie Goyal
D/o Shri R.K. Gupta
R/o B.A-124.A Janakpuri. New Delhi.

16. Seems .Arora
D/o S.C, Arora
R/o L-52 Sarojininagar,
New Delhi.

1 7. Sunita Vasishtha
W/o R.s, Vasishtha

-- R/c? WZ-3? Shadhipur,
New Del hi , -

TTT'
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/5

•i p N'idhi DcTiC

D / o Sh r i L a j 1 Ra i Da n g
c,s9/7. Suba.sh Nagar, Gurgaon,

Sunita SaiP.i
W/o -Shri Ram eppa|,^^a,lni_

j?/cC230 6L Sh a

Q?

?n Meenakshi f^udga]
D/o Sriri m.P. Muddgal
p ./ o 1 9 / 1 8 6 . St. No. 3 . ,
Durgapuri Shahdara, Delhi^

rn

21. Kumkum
W/o Shri R.S. Gupta
R/o s/ 895 Di Mehrauli,
New Delhi.

22. Babita Bhardwaj
. D/o Shri S=C. Bhardwaj
R/o .A-16 Chatter pur Enclave.
New De1h i.

Phase-II Maidangarhi^

23. Kusum Devi
_-W/o Mukesh Kumar

R/o A-40 Rama Park.
New Delhi.

24. Anees Ahmad
S/oJ'Ir. Ataullah
R/o A-2A Gali No,!,
Ganga Vihar,
Delhi-94.

?r.

B h i rri D u 11 B ri a 11

S./ o Mr . B. D. B f'l a 11
R/o 42/1? Sector—I Pushp Vihar, New Delhi

Aashu kaushik. d/o Jagdish Chand Keushik
p.'o 548 Village and Post Office Bawana

y ~i P ri n a P! ^ h a! r* a w/o S h * i R a j e e v Bf! a i c.: w r- j
n/rt W—3 Police Lines Kings way Camp, Delhi Ann! "i r-?; ri t ■

.y
Versus

Government of NCTD thrc>ugh
Director of Education,
Directorate of Education.

Old Secretariat,

De 1 t i i .
.  _ Resriondents

OA R3n.''QQ

2.

I.

Miss Sunita Devi d/o Raghubir Singh,
r/o 72. Kavita Colony, Nangloi,De1 hi.

Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block D-7 Sector 6,
Rohini,. Delhi.

-''Sa'^l3ay"^Kumar;CJlLn.^_/P,....,5h,^wChaman_Lal Jain
r/o C6/9. Yamuna vihar, Delhi. . ,-.o.asu.
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L  !^?9ns Bo''a d/o Lsynian Si^Q^!.
r / o Q. N o. ^56. T y D a ~ 1. 6 u 1 s b i B c' o h,
Delhi.

•5. s. Pir'hy vadav d/o Sh. Tulsi Ran! Vadav»
post. TGT Hindis School GBSSS, JCeshavpuram No.fr

C.

1.

Nrs. -Sufnap Glover w/o Sanjiv Grover,
!' / o Ho u 0 e '^ v . B A - 6 9 , ? h a 1 i rna r Ba g h , De 1 h i .

Miss Rachna Sabbarwal d/o Sh. K.K,Sabbarwal,
r/o House No. 36, Sanskrit Nagar, Sector 1A,
Plot No. 3, Rohini, Delhi

0. Ms. Deepsik.ha Aggarwal d/o Sh.Sushil .Aggarwal,
r/o '157, Jaman Street, Panjabi Pathak,Ballimaran.
Delhi.

<l Samar Jahan d/o S.Tanwi Ahmed,
ro 1 157, Jaman Street, Panjabi Pathak. Ballimaran,
Delhi.

£ j

Ic. Raj Kamal s/oRam Phal Singh,
r/o D-12, Jyoti Colony. Loni Road,
Street No. 8, Shahdara, Delhi.

It- Archans Singh d/o Sh. S. P. Singh,
r/o 0-703, Saraswati Vihar,
Del hi.

(2- Mrs. Shakuntla Yadav w/o Mr. Sunder Singh Vadav,
r/o H.No. 28. Village Saidulajaib, PC- Mehrauli,
New Delhi.

/5. Van!ta Kuma^ i d/o Ram Kishari,
i /o !28.. Pocket .A-3, Sector 5,
New De1h i .

Ro h i n i.

Mi s, Pawaf! Lata Jc^s.hi w/o Sushil Kutna'' ■'^O'^-h^
r/o B-2.A./A2, Janakpuri. New Delhi.

Z^". Shcibana Khari w.^o Sh. .Aslam K.han,
r/o 5? 1/1 8, Zakir' Nagar , New Delhi .

R£' j Ba 1 a w / o N. S. Sa i n i, '
■_ r/o WZ-8, Plot No. 79. Hai'i Singh Per> ,

Ns'w .Multari Nagar , New Delhi.

/7. Clamentina Jeremiah w/o Mr . Pr i f! c B 36"^ ??fr! i h
r/o GH-13/63A, SFS Paschim Vihar , New Delhi.

Ve!" S U';

Applicant:5

Govt. of NCT of Delhi through
The Director of Education,
Directorate of Education.
Old Sectt. . Delhi.^

Respondents



n

OA 862 of 1999

1. Mrs.Jfedhu Bhatt w/o

ish.B. C.Bhatt,

Aged 34 yrs.

Post TGT (SST)
School G.G.S.S.S,B-1 Block,
Yamuna Vihar, R/o
R/o 69>Luxini ^artments,
Sector-9» Rohini, Delhi.

2.Mrs.AnJu Sharma
y^/o Sh.Pramod Sharma,
Aged 30 years.
Post TGT Hindi

School £.K.V.Sultanpur

R/o A-1/316,Lawrence Road, Delhi.

3. Mrs. Bhramri BhardwaJ
w/o Sh.Abhimanyu BhardwaJ,
Aged 27 yrs.
Post T.G.t. Natui^al Science,
School G.B.S.^.G Block, Saket,
PVo 295, Laxmi Bai Nagar,
New Delhi.

4. Darshna Kumari
d/o Sh.RamJi Lai
Aged 23 years.

Post T.^i.T(s.s.)
School Govt. Secondary School Vijay Park,
Maujpur, Delhi.

Rohini, Delhi-85.

5. Kavita
d/o Sh.Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -II,
N.Delhi .

R/oD-7iB, Yadav Nagar, Sameypur,

Delhi .
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6. Banwarl Lai Shanna s/o
Sh.Radhey Shyain
Aged 25 years.

Sector-20, Rodini Extn. Delhi.

R/oShj.v Shakti Hanuman Man^r,
^  Prehladpur Bangar» Delni

7. Manisha Vashlstha
w/o sh.Jagdish Chander,
/»ged 27 years,
l^st T.G.T.Hindi,

G.G.S.S.S. K Block,
Jahangirpurj

^/° Village Akbarp^,
P.O.Palla,EElhi.-36.

8, Chandrika
^n/o Mr.Manoo Sharma,
Aged 27 yrs.

Post EGT Pol hi
School GO SSS Anandvas, Delhi,
R/o B-55,Prashant Vihar,
Delhi.

9. Neelima Tiv/arl d/o
Sh.G.P.Tlwari,

I  Aged 28 yrs.
Pnct t.G.I.Sanskrit, .
school S.K.V. sultanpuri C ̂ ^ck,
R/o A-56,Nev, Multan Nagar, Delhi.

lO.Shabnam
,v/oRajpal

Hindi.

school V.K.S.K.V. Daryapur, Delhi.

R/o 553, Isbwar Colony,Bawana^ Delhi*

11. Poonara Gaur
w/o Om Nath Bimali,
Aged 28 yrs.
Post pgtCpoi * «
school G.B.SSS Shivaji Park,
Shahdra, Delhi •



12. 5Jife"of Shri AnilKumar Bhalla^^
Age 36 years, ' pooth K^an, Delhi.
|/o°FlU S:!i95!-pki-A-3. Sector-8. Rohinl.

1'^ Aradhana Arora,

S^LoL GoiL CO, Ed. M5. Pooth lUlan.Delhl.
Fi/o 1170, Mukherjee Nagar, Delhi-9.

14, Manisha Kalra
W/o Rajeev Kalra, _ ^ ̂  / ppQ
tl^oflJGo;L'So!'Ed;''iiI-.! p'ooWalan. Delhi.
r/o C-6/iO, Miyanwali Nagar, Del .

15- Renu Sharirta,«/o K0lbhushan^Shar»a.^^^^^.^^.^_
Age 33 y •» oasghara, Todapur,
School: G. Co. to., Mgyy, Delhi,

37/2086, Nai Wala, Karol Bagn, New u x

16 Anupama Jain, , i „
d/o Late Sh. Ajit Prasad Jam,
Age 30 yrs.. Post- J.G.T.
|/o°S^i97°D/6!4!7r"elfral;u.i Garden. Ne«^elhl.

17. Pratibha Mehta, (Sahani), r c w cahani: °e rb1rl!:^;^-t?^!o.?{(Nrra!1cilSeK;
School: G.B.WS., Hari NagarTAshram, New De i.

18. Namita Abrol
D/o Shri O.P. Abrol, T4.,h\
Aoe 26 yrs.. Post- T.G.T.(English),S?hooL larJodya Co. Ed s.S.. Khanpor.
r/o K-90, Kalkaji, New Delhi-19.

19. Renu Qhauhan,
w/o shri V.P. Singh
Age 31
gchool.
r/o Pkt-Bl, House

laun an,

^yrs*^* pist-'l.G.T. (Social Studies),
. r G*s S S.. S.U. Block, Pitam pura, Delhikt^i; Houle'No.3. Sector-15, Rohini, Delhi.
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n
n

20. Sarika '

D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,
Delhi.

21, Mrs, Aniblka sharina
W/0 Sh, Pa wan Sharrna
Age post. TGT

School GBSSS Nangal Thakran
Delhi-39

22. Srnt, Suniti Nayyar
W/O SUnil Nayyar _ /
Aged 33 years Post. PGT (Ccinroerce)
School :GGSSS Dlshad Garden
RyO D-11 Jiwan Jyoti Apartments Pltan pura Delhi.

a. Meena Arora,
yj/o ved Prakash
Age 40 years POST .TGT (Hindi)

School. S.K.V. Punjabi Bagh
1959 Outran Line Kindway Camp Delhi

New Delhi.

24. Rlshi Bhushan Sharma

S/0 Sh. K.C, Sharma

Age; 29 years Post, TGT(Sanskrit)
School. BGSSS Rajnagar IlPalam

R/D W8-5 Gali No, 8 ,Sadh Nagar Palam colony
New DeIhi.

25. Meenu Sharma W/D Dhiraj Sharma
Age; 29 years POST, TGT (Sanskrit)
School. G.SSS Sriniwaspuri New Delhi
R/O SB Pkt, Dilshad Garden «-Delhi-95

26. Anjan Gulati
W/O Sanjay Bathla,
Age; 29 years POst, Assistant Teacher
School,SKV Mata Sundari Road,

B-68, Double Storyed Ramesh Nagar New Delhi-15.

27. Anita Devi w>4D Sh, Gajender Singh

Age; 33 years POST,PGT("indi)
School. SKV Hari Nagar Ghanta Ghar

R/D WZ_i01/13,Mohan Nagar ,Pankha Road
Lane No. 5, New Delhi-46

28. Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi. ^

29. Abha Kiran Taneja D/o K.R. Taneja '
R/o D-169 Ashok Vihar Delhi.



tigs

• * ; *

Hrs. Ituciij.ka

v/o Arun Kunsar,
/^ed 25 yi^,
Post T.G.T.(Engli6np
3ohool S.K.V.HSuli^uri.DBlhl,^
r/oB/1^8,Brotherhood
H Block,Vikaspuri,N,DBlhl--l8

V-

pH cants <
lifHW?

t goYerhnient of N,C»T,-Delhi
5'hrough Tte DJ-rectora of Education,
Directorate of Education.
Oid secretriate, Delhi-5A.

OA -780 of 1999

y  I

1, Kiran DabaS|
T.G.T.(S.St.),
G.G.S.S.S., Dichaon Kalan,
D/o. Sh.Randhir Singh,
R/o. RZ-G-26, Dharanpura,
Najafgarh, New Delhi - 43.

2.

3.

4.

&•

6.

7.

Rashmi Sahni,
T.G,T.(Science),
B/o, Vikas Sahni,
R/o. 52, Guru Angad Nagar,
New Delhi - 92,

Promila Bhardwaj,
T.G.T.(Maths),
G.G.S.S.S., UJwa,
W/o. Yogesh Kumar,
R/o. House No.160,
Bhaiyo Chowk, Village & P.O.,
Mitraw,

Alka Goel,
Asst. Teacher,
S.K.V., Mehrauli, New Delhi-30,
D/o. Sh.Nanakchand Goel,
R/o. 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44,

Sarala Devi,
P.G.T.(Hindi),
G.G.S.5., Bijwasan,
D/oo 3i.Ramchander Khatri,
r/o. A-BO, Dharmpura, Najafgarh,
New Delhi - 43,

Seema Rani,
Assitt, Teacher,
S.K.V., West Patel Nagar,
O/o. Sh.Jagdish Chander,
r/o, 257, Kacchatihar,
New Delhi - 18,

Raj Bala, T to T )
G.G.S.S.S., No-3,
Najafgarh,
D/o. ai.Narain Singh,
R/o. WZ-8, Flat No-79,
Hari Singh Park,
New Muttan Nagar,
New Delhi - 56,

/

/

L.
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8. Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala '0' Block Mangolpuri^
New Delhi,

R/o JP-114, Maurya Enclave, Pitampura,
New Delhi-32.

n

9. Meenu

D/0 Shri H.R.L. Nanda

R/O B-1/548 Janakpuri,
New Delhi-58,

10.

11.

Sangeeta Rani

D/o Shri S.P, Sharma

R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

Mahesh ̂Pareek

S/o Shri K.C. Pareek

R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68,

12. Pramod Kumar Madeshic

S/o Shri Ram Madeshic

New Delhi-12.

13. Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.lO.

14. Dharm Chand Sharma

S/o Shri Mathra Dass

R/o Sector VI1/1094
R.K. Puram,

New Delhi.

15. Indu

D/o Shri Madan Singh
R/o B-f, Quarter-2, T-4,

C.R.P.F.
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16. Usha Rani,
F.G.T.(Hindi), ^ o
G.G.S.S.S., Najafgarh No.2,
D/o. Sh.Tej Pal Singh,
R/o. G-3/2, Polic§ Colony,
A

0

17.

18.

19.

21.

23,

22.

Rajesh Kumar,
P.G.T.(Skt.), G.B.S.S.S.,
Chhawla,
s/o. Sh.Hukam Singh,
R/o. B-111, Ramapark,
Uttam Nagar, New Delhi - 59.

MrscNeema Tiwari,
T.G.T.(Hindi), G.G.S.S.S.,
Sarojini Nagar, New Delhi.,
W/o. Tiwari,
r/o, F-2961 , Netaji Nagar,
New Delhi.

Meenakshi Thakur,
T.G»T.( N.SC,),
G.B.M.S., Begumpur,
D/o. 9^.Balram Singh Thakur,
R/o. ER-23, Inderpuri,
Nevi/ Delhi —110 004.

Neeru Sharma,
T.G.T.(N.SC.),
G.B.S.S.S., Khujala No-1,
D/o. Sh.J.D.Sharma,
R/o. F/152A, Vishnu Garden,
New Delhi - IB.

Poonam Kumari,
T.G.T.(English),
S.G.S.S.S., Begumpur,
B/o. Sh.Satya Kumar,
R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 17.

Meenu Girdhar,
P.G.T.(Hindi), G.B.S.S.S.,
Laxmi Bai Nagar,
D/o. Sh.S.P.Sehgal,
r/o. G-4, N.D.S.E.,
Part-II, New Delhi - 49.

Laxmi Devi,
T.G.T.(Hindi),
G.B.S.S.S., Laxmi Nagar,
y</o. ai.H.S.Rawat,
r/o. 102, D.D. A. Flats,
Mansarover Park, Shaddara.

Contd,
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24. Anita Sharma,
T.G.T,(English),
G.G «S«S*S.,
Badarpur No-I,
D/o. Sh.anyao Sunder,
R/o. HR 18/5

25. ^anita Kumar,
P.G.T.(Pol.Science),
G.B.S.S.S., Rajnagar-II,
D/o, ai.Ramkishan,
R/o. House No-128, Pocket A-III,
Sector - V, Rohini.

26. Siashi Bale,
T.G.T.(Hindi), G.G.S.S.S.,
Begampur,

B/oo Sh.S.L.Tokas,
R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67.

27. Mridula,
^  T.G.T.(Hindi), G.B.S.S.S.,

Palam
D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi.

28. Karuna Siarma,
T«G.T.(English), G.B.S.S.,
Hastal,
W/oo a^.Manoj Kumar Sharma,
R/o. S-2, Param Puri,
Uttam Nagar, New Delhi - 59.

29. /j^dul Hammed,
T.G.T.(English),
G.B.S.S.S., Ghitorni,
S/o. Sh.Abdur Rasheed,
R/o. 299, Street No- IV,
Zakirnagar, New Delhi - 25.

30. Urmila.
P.G.T.(History),GlCo-Ed.
S.S.S., Pandwala Kalan,
W/o. Sh.Dilbagh Singh, \
r/o. E—I, Nawada Housing Complex, '
Delhi.
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31 .

32.

33,

34,

f3ee"ta Rawat» .^tSri^N. science).

D/o. Purannag«r»
r,ra."|-oIo'n(:'New Delhi.
g^aicuntla Devi»

S*.K'.V.Co-Ed, Mundela Kalan,

%V. "odfmal' colony,
Najafgai^**'

hfrj;')'"-c' S • s • s..
SH?Dhiutn?' Flat No-42,

?lr*tarcha-k, Delhi Court - 10.
S.K.V.NO-2.

Ifo^Sh^Shara Singh.
R/o. J/g-lt*?uk : 64-.'
Flats, Maya Pur

35,

36.

37.

rct^.^athsi. S.K.V.No-I.
^fofll'Bhsant L^^|tclor . I.
sSi.t'Si.rns"
?!G.nHinfi)rG'B.S.S.S.,
Karampura,

s/o. S.C.Sharma,

g;i:«"e?cr.erhfs^-i".

^^^.?':(E°n^Ush).G.O.S.S.S..
Kidwai Nagar, NoJ2,
New Delhi.,

r'/o*. NetLji Nagar.
New Delhi. - 23.



38, A she-! Rb.iv.I
d/o Shri D.P, Yadav
reside n t o f H o u s e N o. A v
Oaulat F'ur ,

Na jafgai h,
Mew De 11) ]. ,

Versus

Applicants

Govt. of N,C,T, of Delhi'

Mirough the Director of Education,
n i I - e c t o r a t e o f E d u o a t i o n,
0 \ d S e c r e tar i a t,
Oe i. ti i,

Responden ts

(<~-:h . K. N. R, Pillai. counsel for applican tsin OA.-75A/99,
g77/qq'^ 8 9 A / 9 9 . 908/99, 9 53/99, 1316/99.

Sh, S.K.Sinha, counsel for applicantsin OA-779/99,
7 8 0/99. 1 2 A 6/9 9

r-;hri K.P.Dohare, counsel for applicants in OA. 787/99.

Sihri M.K.Gupta, counsel for applicant in O.A 1A15/99,
998/99, 898/99, 862/99, 830/99.

QKri Deepak Bhardwaj, with Shri Bhaskar Bhardwaj,
counsel for applicant in OA 81 1/99,1031/99, 1033/99

Ms Raman Oberoi, counsel for applicant in O.A 965/99

Sh . P. S , Mahendr u pro.xy for Sh. D. S. Mahendru, counsel
for applicant in OA 1017/99

Shri Sanjay Sharawat, counsel for applicant in OA
1020/99

Sh! I Surat Singti counsel for applicant in OA 1318/99

Appl lean t i n pei~son in O.A 801/99

Sh!'i Vijay Pandita,
counsel for respondents in all the O.As,

ORDER

)y Honble Shri Kuldip Singh, Member (J)

LPice all the OAs involve common points of law

and facts, we are disposing of the above referred OAs by

this common carder.

?  Brief fact of the case is that Govt. of

M. C. 1 . o f D e J. 11 i had a n u in b e r o f v a c a n o i e s o f Teachers i n

different o-ategories in the various schools. Since there
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27
W8S d sfioi" l.aQi? of !~eQi.ilSI" Teachers the Gov t, o"f NCT of

^  DolliI Sippoi. !"! ted applicants on ad hoc basis and that t
vL — s.. w

for sliort pel'1'..'ds. The said shor t term appointments weH

suppo.sed to be automatically terminated on the expiry of

the period specified iii tlie appointment letters despite

the fact that p'osts remained vaoant even after the

ter rrrl !!a tion of teac-liers c^ppc'iiited on ad hoc basisi

7  li! these O.As applicants fiave challenged ttiat the

teI ms of s!'!oi" t ter m coii tr ac ts of service are un j us t >

'UiC'Oiisc;ionab 1 e arid against ttie very letter and spirit of

t h e C o I! s t .i t u t i. 11 <

'•' . Ill most of the cases the applicants' appointment

was to lapse by efflux of time on 31 ,3. 1999 and in one or

twc' cases time period was to lapse cu'i 30. 4. 1999.

.Applicants being threatened with the situation had rushed

to tills Tribunal for contiiiuation of their services and

seeking a stay order tha.t their services may not be

e I" m i 1 1 a t e d.

A. These petitions were contested and justification

foi appointing teachers for short term on ad hoc ba.si.s

has been giveii by the respondents in their reply. It was

stated that, tlie decision was taken up by the Government

in Decvember, 1998 not to fill up any furttier posts on

contrac-t basis any more as the posts will be filled up on

regular basis from the candidates selected by the Delhi

Subor dinate Staff Selection Board (liereinaf ter referred

to as DSSSB) . It is further stated that it is the

adrivi nis t.rati ve function of Government to look into the

ill tores t of tlie students as well as tlie necessity from

time to time.



^  6. It is olso being pleaded that the candidates who

ai"0 bei.i ig esnpioyed on contract basis have accepted the

appoi!!trne!'!t on c..''!!tract basis knowirig fully well the

corrseguonce or the saifie, Time and again the Hon ble

Suprcdie Coui t had held tfiat i egularisation of back-door

eiitrants in service is empromissible and ttie Tribunals

and Courts are not to interfere with the interim

arrangernent arid a persori appointed to the post as

stop--gap alo'angeiTien t. cannot claim the benef it of

cot! 11!Iuance l i i ser vicsr as liaving been appointed on

r e g u 1 a i b a s i s

j
-V

Rejoinder' to the counter affidavits have also

been filed by the applicants in whicfi they have

r60!. berated td'ie stand taken by ttiem in ttieir respective

tiave heard the learned counsel for the

parties and perused the material on record.

/

- • Before considering the rival contentions of the

parties, we may mention at this stage that when this

bunch c>f cases was filed prior to that another group of

teachers who had filed a similar application before this

Tribunal and since those teachers had been able to reach

this Tfvlubunal before the expiry of the contract period

■so an Interim order was passed in their cases and

status-quo was directed to be maintained. In the present
set of applications, the applicants could not approach

ttie rr j buna] bef<ire the expiry of their contract period,

Moreover, immediately after the ex.piry of their contract

period there were vacations in the Tribunal from 22nd
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March ho lat April, !999 so these set of petitioners

could sppraoch tdv? Tribunal only after the vacations. In

r- 11 coses alsr> an interirn order was passed in the

fol1 owing terms r

"Also issue a stiort notice on the guestion

of i t"! teI~ i,m r e 1 ief, returnable on 12.04.1999.

Till then, as an interim measure, status quo

In respect of the applicant as on today be

fna. i n ta i n e d.

10, Since this order in the nature of interim

measure was passed after these applicants have ceased to

be in employment with the respondents so they are

claiming pa!~ity with those teachers who had obtained an

ru der r^t similar' nature before expiry of their term i.e.

before 31 .3. 1999.

!! , During the course of their arguments, the

learned counsel for the applicants submittr'ed that these

present applicants are also similarly situated applicants

as the applicants were placed in the earlier set of OAs

which was decided on ?.5.99(Veena Anand 4 Ors. vs.

Govt. of NCI of Delh 4 Ors with connected OAs) by

another Bench of this Tribunal wherein the following

reliefs were granted to the applicants/teachers and their

O.As were disposed of in terms of the following directions

given by the Bench of the Tribunal:
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'A ) A p p1i c 3 n t s s 11 a 1i b0 allowed to

continue in the present posts till

reou.lar candidates duly selected by

n 9.9 S B / o! ■ a p p i" o p 1" a i t e a. u t h o r i t y a )'■ e

sV/ i ].a\) 1 e to replace the app 1 ioan ts.

"(B) Those selected regularly shall tirst;

be posted in the existing vacant

'  p o 3 i t i o n s a f'l d o i i 1 y i 1 e ri o u g! 1 v a c; cx n t

posts are not available, they should

be posted against the posts held by

ad hoc appoinjtees, Replacernent of

,  the latter sshould be on the

prlriciple of last corne first go.

Tliose so displaced should be

acco!I!nI dated in vacancies tliat may

be existing in ottier districts.

"(C) T!ie ad hoc appointees shall be paid

minimum pay in the pay scale of

regular teachers plus DA in tersms

of law laid down by Ron ble Supreme

Cou!'t in tlie case of Daily Rated

Casual Labourer Vs. UOI & Ors..

^  ( 1988 ( 1 )SCC 122) .

"(D) No ad hoc appointee shall be

replaced by any newly appointed ad

tioc employee.

■■ (E ) Tliose of the applicants who have

applied or may apply for regular

selection, necessary relaxation in

/I

k
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aqe shall be given to the extent ofs go

J-

/

Uie period of service put in by

11'! en'!.

'(F ) There shall be no order as to

c o s t Si '

j7 I egrried counsel appearing on behalf o1 the

applicatits submitted that since the present applicants

are also similarly placed as the applicants in the case

of Veena Anand a Ors. (supra), they are also entitled to

tl'ie similar relief as granted to them. learned counsel

also submitted tf'iat the applicants who were, during the

i n t e r've n i i'l g period, not in service that does not affect

the merit, of their case and they can also be directed to

be allowed to continue In tlieir respective posts as t(ie

app 11 can ts in 11'ie above ref'ei' r-ed judgernent.

13, To .support their contentions learned counsel for

applicants also relied upori the judgement of Hon' ble

Supreme Cour t in tfie case of Girdhari La.1 vs. Union o1

India, which also starts with the following paragraph;'

"There is i io dispute that the appellant

Girdhari Lai would be entitled to the

benefit of the judgement of the Tribunal

1 n O.A No. 319/85 dec 1 ded on 2 A . 0 9 . 1 989?

in Balwant Singh Si Orfs. vs. Union of

India if he too was a party therein,

since his claim is identical to that of

t !i e a p p 1 i ca n t s the i" e i n. The ma i n

challenge on behalf of the Union of India

to Girdhari Lai s claim is that he did

9?
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not joi!! as a party in that ma11er and he

moved ttie applicant, for grant of the same

ber!ef i t af ter tha t decision in 1989>

h a V i n g i" e i. r e d earlier",

.After rneritioniong the facts the Hon'ble Supreme

C o u r t o t.t s e r V e d a s f o 1 lows :

" 1 1,11 is appropriate that the Union of

India treat all suoli persons alike and to

gi-ant tliern the same benefit instead of

driving each one of them to litigation in

t h e 0 o u r s e o f w i c f i the U n i o n o f I n d i a

itself is reguired to spend considerable

public money"

'  ' Counsel appearing for applicants also submitted

that since it lias corne during the proceedings before the

Hon ble High Coui t, that at present there are AOOO

vacancies and DSSSB is also making exercise to fill up

those vacancies by a regular manner, till such time the

vacancies are filled up on regular basis,applicants may

be allowed to continue in their respective posts.

Counsel for respondents rebutted the arguments

of the counsel for applicants and submitted that in this

manner the applicants would claim continunity and then

they will claim a right to post which will ultimately

lead to entry through back door. He furthe submitted

that tlie pesent applicants cannot claim continunity in

service after expiry of their term specified in their

respective appointment letters and as such these OAs

s ho(j 1 d be di smi s sed ■

r



1 7 We are oT the considered opinion that the

contention of respondents counsel has no merit and the

p.esent set ot applicarits are tully covered with the

judgement given by the co-ordinate Bench of this Tribunal
In Veena Anand s case (supra). In this regard we may

also rnention that when the inteim order was granted in

the case of Veena Anand (supra the respondents had filed

Writ Petition befoe the Higl'i Court of Delhi for

vacation of the stay, and the High Court had taken a view

that the stay granted was an innocuous one because

respondents were given liberty to fill up the vacancies

through regular process i,e, after due selection by the

ncpsp 'or by ariy agipropriate authority to replace ttie ad

hoc teachers, The High Court of Delhi was informed that

the vacancies liad arisen to the number of AOOO as on

8 - i 1999 so tfie High Cour t was of tlie view that

prima-faice there was a need to continue the services of

the respondents (applicants in the OAs) or some of them

who were still continuing there for the time being.

18, During the course of arguments, we were also

informed that exams for various categories have been held

very recently by the DSSSB. Since there are a large

number of candidates, result of the same within a short

span of time cannot be accepted. In these circurnstanoes,

we find that tire applicants in the present set of OAs

who just could riot approach the Tribunal because of its

vacrations sliould not be denied the relief granted to

their colleagues in the earlier set of OAs in Veena Anand

Sj Ors (supra) and if we peruse the earlier order passed

in the above reffered judgement by a Co-ordinate Bencft of

this rribunal we find that there is no dispute about the

■, 'ii.
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facts of the present set of OAs which are identical with

ttie facts of the earlier set of OAs which was decided by

the Co-ordinate Bench of this Tribunal. 1 l ie presen

app^Iicants are, therefore, also entitled to the same

relief as granted to the applicants in ari earlier set of

OAs.

19, In view of what has been discussed above,

we allow these OAs with the siniilar directions as given

in Veena Anands case (supra).

(A) Applicants shall be re-engaged on

the present posts forthwith till

regular candidates duly selected by

DSSSB/or appropriate authority are

available to replace the applicants.

(B) Those selected regularly shall first

be posted in tlie existing vacant

positions and urily if eriough vacant

posts are not available, lliey sliould

be posted against tlie posts held by

ad hoc appointees. Replacement of

the 1 a 11 e r s \ i o u 1 d b e o ri the

principle of last come first go.

Those so displaced should be

accommodated in vacancies that may

be existing in other districts.

(C ) T fi e a d h o c a p p o i n t e e s s li all b e paid

miniinurii pay in the pay scale of

regular teacheis plus DA in tersms

of law laid dowri by fieri L)le Supreme

K\a-
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Cour t j. fi t.Iif? CB.SQ of'

r.' a s Li a 1 L. a. b o u t" o r Vs.

( 1988 (1 )SCC 122).

Daily Ra'ted

UOI & Ors,

^D .1 No ad hoc appointee shall be

replaced by any newly appointed ad

h o c e III p 1 o y e e.

(f: ) Those of the applicants who have
j

app 1 ied or may cipp 1 y for regular

selectioni necessary relaxation in

age shall be given to tlie extent of

the period of service put in by

them.

^1"'- above directions should be complied with

within a period of one month from the date of receipt of

a c o p y o f t ! i i s o r d e r'.

21 . There shall be iio order as to costs,.

.. . jr\ .

(KULDIP sInGH)
;fEMBER (j)

naresh/

— ̂  >.•
(  S. R. ADIGE )

VICE CHAIRMAN (A)

•  , ■ , .1 ribuu^

yr'iiKipal Bci'- •
Faiidkot Bov»e.
Copsmicui iriyt"'
ixcw fjeiai-HVODl


